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CALLING ATTENTION TO A MAT-

TER OF URGENT PUBLIC IMPOR-
. TANCE

Reported shortfall in the performance

of the 1983 Indo-Soviet trade plan

SHRI JASWANT SINGH
than): Mr. Deputly Chairman, Sir, 1
cal] the attention of the Minister «f
~Commerce to the reported shortfall in
the performance of the 1983 Indo-
‘Soviet trade plan and the steps tak-
+en by the Government in this regard.

(Rajas-

THE MINISTER OF COMMERCE
AND SUPPLY (SHRI VISHWANATH
PRATAP SINGH) : Mr. Deputy Chair-
man, Sir, as the Hon’ble Members are
aware, - India conducts jts trade with
the USSR under a bilateral] Trade
Agreement which is renewed from time
to time. The present Agreement is va-
lid for the perioq 1981-—85. In terms of
this Agreement, the trade ig conducted
on a bilateral and balanced basis. with
payments for both imports and exports
being made in Indian rupees. The
systern provides for the funds gener-
ated through USSR exports to India
being credited to their account opened
in India and purchases in India to he
made from these funds. Even repay-
ments of State/commercial credits are
credited to the USSR account for being
used for purchases of Indian goods.

2. Indo-USSR trade has been moving
satisfactorily over the years and had
reached a peayx level of Rs. 3174 crores
(Exports: Rs. 1921 crores; Imports: 1253
crores) in 1982. We are exporting to
USSR not only traditional items like
Tea, Coffee, Spices, Tobacco, Mica.
Leather, Textiles etc. but also a num-
ber of manufactured products parti-
cularly from the Chemical and En-
gineering sectors. Manufactured pro-
ducts to the USSR constitute nearly
60 per cent of our total exports to
USSR at present. We import from the
USSR mainly Crude oil and Petroleum
vroducts as also Fertilizers, Non-fer-
rous metals and other industrial raw
materials required for our economy,
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3. The annual trade plans are <in-
chided with the USSR within the brpad
framework of the Trade Agreement.
The annual trade plan for 1983 was
concluded on the 24th December, 1982.
It provideg for exports ang imports:ef
a value of Rs. 3625 crores (Impogls:
Rs. 1745 crores; FExports: Rs. ¥580
crores). 1 am glad to mention that the
Soviet Upion have sq far contracted to
buy Indign goods valued ut around .Rs.
1185 crores, that is, 60 per cent of the
trade plan provisions upte mid-Apeil
this year that is within a2 quarter éf a
year. Indian importers have also con-
tracted for purchase of USSR goods
valued at Rs. 1240 crores agaeinst the
import side Trade Plan provision of
Rs. 1745 crores, ie. 71 per cent of the
trade plan provision.

SHRI JASWANT SINGH: Mr. Deputy
Chairman, Sir, I must at the very onset
say that in today’s world. trade and
military hardware are the garbiters of
foreign policy. They are not the con-
sequence, of it. They go towards deter-
mining the postures that one nation
would adopt with one another. I would
also like to make a mention here that
as far as trade is concerned, trade bet-
ween nations is concerned, the criteria
that should apply above all. to my lay
mind, is the criteria of mutual benefit
ang that too of money, nothing else;
Trade is really all about selling and
buying and, therefore, it becomes neces-
sary to come to one more conclusion,
which is, that we must depoliticise
trade. We must not trade with any
kind of dewy eyved sentimentality. My
concern with Indo-Soviet trade and the:
difficulties that we are carrently en-
countering in respect of it. arises pre-
cisely because, firstly, of the difficul-
ties themselves; and secondly, because
we have a tendency to view the whole
qguestion of Indo-Soviet trade in a kind
of political isolation. Therefore, it be-
comes necessary to very hriefly recount
the history of our trade relationships.
In the 60s, when we started really trad-
ing with USSR the basis of the deve-
lopment of India became State plan-
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ming...Because it.was State planning.
therefore, we needed large projects.
Because we needed large projects, we
needeq machinery for it. Because the
total framework of the plan was on
certain basis and hecause the machin-
-eFy that we needed, we could not uy
from-the West at prices that we could
afford, therefore, our trade life with
the Seviet Union started with.machin-
ery, /There was a certain dynamism in
the decade of 60s in our trade with
the Soviet Union. That dynamism was
on aceount of the machinery that was
required for our. major projects,
Now here as the prejects evolwed and
as the Indian technology also taok (I,
we came to the . conclusion. that the
machinery that was being supplied to
us by-the Soviet Union, whereas. it was
abundantly . satisfactory for the initial
requirement for which it. was meant-—
and the best examples of that are, ol
course,. ONGC, MMTC, BHEL etc.—
was not sa.now and we started switch-
ing .our technology fram the . Sovict
Pnion to. Western technology. This was
a necessary and a.vitally needed. step
that we had to take. Here, again, there
was no sentimenlality involved in it.
B

Another comphcatmg factor was that
in Soviet concepts trade must always
grow, and, secondly, they also subscribe
to the view that no project envisaged
or no project report prepared by Soviet
techniciang can ever predict a failure.
This was something which we in India
could not possibly countenance and T
would like to give the example of—
though it is not a sufficiently well-
known example, yet it provides a kind
of watershed—Bharat Pumps and Com-
pressors, When it care to the guesticn
of getting up Bharat Pumps and Com-
pressors, we found that the Soviet pro-
ject reports were not satisfactory and
we switched.

Now, 1 am giving these illustration
to show that the switching of Indian
trade. from Soviet machinery to Wes-
tern technology was not motivated by
politics, was not motivated by senti-
mentality. It was motivated purely by
the country’s requirements, It resulted
in a further loss of dynamism. When it
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resulted in loss of dynamism, we came
againsg the block of Soviet subscrip-
tion to the theory that trade between
two countries must always continue to
grow. I do not know what is so sacro-
sanct about trade between two coup-
tries necessarily always continuing to
grow. However, a political initiative
hecame necessary and just at that time,
because of a political initiative,. we
urged- IJSSR to move. into eil. It was
only on account of the political injtia-
tives taken that the Saviet Union con-
tracted to supply us gil. This reimgart-
ed yet, again, dynamism to our trade.
As far as the Soviet Union is conoesmn-
ed, their calculations were based. en
the fact that their resegrch, investiga-
tign and developmeng of Siberian oil
with Japanese assistance would, per-
haps be coming on to the markes. at
that time and they would.thus have a
buyer in India.. Here, again,, it was a
purely commercial consideration,  ge-
moved from sentimentality, which i3,
perfectly understandable, = Therefore,
oil became the sustaining factor...in
Indo-Soviet trade. They could net
however, supply Siberian oil because
it had not been developed. So the
Soviet Union started supplying us eil
from the Gull. . - .
E

The world of oi] then goes into a
turmoil. Oil prices start rising. Aund
when oil prices start rising, the whole
question of figures of trade between
the Soviet Union and India also starts
arising, This creates an illusion. 1973
is year of crisis following upon the
Yem Kippur War. 1978 sees another
war ang another crisis following from
the revolution in Iran and the down-
fall of the Shah. Qil prices jump again
between 1978 and 1981. We quadruple
our trade with USSR. It goes up by
about 900 crores only on account of
increase in oil nrices.

Now, there are considerations. Of
course, this increase gives another lease
of dynamic growth to our trade. Along
with this dyvnamic growth, there were
two other aspects the rupee-rouble
question, and switch trade. Now T am
adult enough to understand that in all
trade there is a kick back and no trade



223 Calling Attention to a

[Shri Jaswant Singh]

is innocent of people making money. T
also do not want to get involved or
side-tracked into the debate whether
rupee-rouble is a good arrangement or
a bad arrangement. It oppears that
the Ministry has had a Consultative
Committee meeting on precisely the
same gubject. But I would submiy to
you that upto a certain level, I would
go along and say: “All right, as long
as 90 per cent of India's imports from
the Soviet Union are oil, is equal to
dollars, therefore, if the Soviet Union
and we have a rupee-rouble arrange-
ment, it does not really matter that
much because for our Rupees we arz
buying oil and oil is equal to dollars.”
That is one way of looking at ‘it, and
I woulg perfectly go alongl with it, pro-
vided simultanesusly you take into ac-
count that this kind of rupee accumu-
lation within the country has, without
any doubt whatsoever, conseguences.
And what are the consequences? The
Soviet‘Union says that it will not deal
with the STC; it will deal with private
dealers. They are a sovereign country,
They are well within their rights to
say with whom they will trade. But
certain anomalies develop, Now I am
giving an instance. I do not know
whether it is verifiable. When the
onion prices obtaining are Rs. 50 a
tonne, for one consignment a dealer
in Bombay gets Rs. 350 a tonne. One
could say that the dealer has made a
killing and goed juck to him, But
the fact remaing that with this extra
pavment the disparity in the prevailing
domestic market price and the price
paid internationally remains and that
does definitely interfere with our in-
ternal arrangements, with our politics.
Of course the Soviet Union alone does
not do it; all other nations do it We
have to accept it because it is one of
the consequences of trade. Now all this
results in two or three damaging things.
It results in making our trade ard in-
dustry lazy because the Soviet Union
becomes like a ready available market.
Therefore, effort towards marketing,
towards developing alternate markets,
towards competing in the worlg, is
dead. Efforts are no longer made.
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I have already spoken 6f tne dangers
of kickbacks. The second danger is
that the market becomes sluggisk, The
third danger is about internal anomzl-
ies. The best exdample of that is
cashew from Kerala. The price pmd
for cashew by the Soviet Union is 50
much higher that Kerala is persauaded
tp put a floor price for internal con-
sumption so as fo ensure support to
cashew producers within the State it-
self. The Soviet Union now stops buy-
ing cashew or cuts down on thé pur-
chase of cashew., Price of cashew
falls. ; When the price of cashew falls,
what does the Kerala Government do?
It is helpless. It cannot make the price
of cashew fall likewise. This kind of

internal anomaly arises. Of course,
theré are benefits in some ways. For
instance, we supply them cosmatics,

With due deference to all the cosmetic
manufacturers, it we attempt to sell
these cosmetic in the rest of the free
world, we will perhaps find it difficuit.
It is advantageous to sell these third
rate cosmetic to them. Now fake tex-
tiles. It creates difficulties. Our trade
becomes sluggish. I will leave it as
a query, through you, to the Minister
and ask him to take note of the fact
that the Sino-Soviet trade has increas-
ed bv 170 per cent, the Soviet trade
with Pakistan has also increasd.!s

DR. MALCOLM S. ADISESHIAR
(Nominated). What is wrong in that?

SHR] JASWANT SINGH: Nothing is
wrong, I agree. There is absolutely
nothing wrong. ° But when the Sino-
Soviet trade is increasing, we would
draw some lessons from it. The point
I am trying to make is that we must
not be over-dependent on them when
the Sino-Soviet trade is increasing and
the Soviet Union starts buying textiles
from China, ] :

Sir, it will take me half a minnte 1f
I may read out some figures of that
kind of level of dependence. This is
what we are normally exporting to the
Soyiet Union. This is from a study
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of East European and USSR exports.
Tanned leather, for instance, is 97.5
per cent, acrylic knitwear—96.8 per
cent, pepper—69.0 per cent, cashew--
65 per cent, coffee—45 per cent, tex-
tiles—23 per cent; tobaccc.—41.6 per
cent; drugs and pharmaceuticals—42
per cent, cosmetic, detergents and
toiletry»—83 per cent, and mica—76 per
cent, These are in terms of the total
exports. This is a study done by on2
Jayashekar of Jawaharla) Nehru Uni-
versity and it is quofed in a quarterly
journal on International Affairs, pro-
blems of Non-Alignment, We would
be happy to be informed that these
fisures are wrong. I do not have the
Ministry of Commerce working for me,
but the hon. Minisler does have il.
He might as well say that this kind
of dependence is not there. My point
is that at this level of dependence,
when your trade is sluggish, when
there are no new Soviet Union areas,
you are going in for steel, for

machinery. What do they suggest?
They suggest, vou put up nuclear
power plants, you put up aluminia

plants. you put up a steel plant in
Orissa. Now we may need to put yp a
steel plant in every State. It benefits
us politicaily. But I do not know
whether it always makes sound econo-
mic sense, I do not know whether it
makes economic scnse to put up steol
plants, I do not know whether it
makes sense to put up aluminium
plant when the rest of the world alu-
minium has has come to standstill.
Therefore trade in machinery comes
to a standstill. Oil has been at stand-
still, Of what we import from ihe
Soviet Union, 90 ver cent is oil. Simul-
taneously we make assertions that by

1990 we will become self-sufficient in
oil. The hon. Minister has said that
the volume of trade is in the region
of Rs. 3,000 crores. Out of Rs. 3,000
crores, 90 per cent of what you import
is on oil. Our traditional items of ex-
port are cashew, oil-seeds, pepper,
textiles, cosmetic. The Soviet Union
is diversifying as far as their imports
are concerned. If {rade comes fo a
standstill because the Soviet TUnion
does not believe in trade gaps, certain

309 R. S—~17.
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very essential questions arise, There-

fore, I would like to ask the questions,

I have not taken foo long.

MR. DPUTY CHAIRMAN: You have
already taken much time.

SHRI JASWANT SINGH: I have
taken much time, but I. have not
taken too much time,

MR. DEPUTY CHAIRMAN: You ask
guestions,

SHRI JASWANT SINGH: 1 will
come to the specific questions.

DR, MALCOLM & ADISESHIAH:
Do you say that 90 per cent of the
trade is in 0il?

SHRI JASWANT SINGH: VYes.
This is a fact, My understanding is
that our four-fifth of what comes to
us from the Soviet Union is oil.

I will take only a minute. I am
being edutated in the process. Here
is an eminent economist sitting. Dr.
Malcolm Adiseshiah has asked me a
question. Perhaps the Minister would
field the interjection. Our level of oil
import is, two-and_a-half million
tonnes of crude and two-and_a-
quarter million tonnes of kerosene
and diesel. The crude price falls by
15 per cent. The Soviet Union has
some complicated arrangements of its
own pricing of oil. Whereas the world
crude price has fallen by around 15
per cent that of the Soviet Union has
declined by 10 per cent, But on the
quesion of kerosene and diesel, the
prices have fallen by almost 100
dollars. From 400 dollars peak they
went down almost tp 280 dollars, and
they have just gone up to about 300
dollars now, Twenty-five per cent the
prices have fallen. Naturally, the
Soviet Union will be worried becuse
to my mind 90 per cent of their sup_
ply to India is oil, and if oil has be-
come stuggish, they suggest machinery
which we do not want because that
machinery is not the best in all fields.
In some fields it is good, In raining it
is not. The question that arises
is: Given the difficulties- of
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traditiona] exports, given these diffi-
culties, given these difficulties of oil,
given the fact that the Soviet Union
is legitimately and reasonable expan._
ding its trade with Pakistan, =~ with
Bangladesh, with hCina and our total
trade package with the Soviet Union
being in the region of Rs. 3,000 crores,
given the fact that by 1990 we want
to be self-sufficient in o0il, what is
going to happen? Rs. 3,000 crores lie®
at the basig of thig Calling Attention
notice, Therefore, I will now ask the
questions that I have.

I am intrigued by a deletion in the
statement. Whicn was made by 1t
Minister. I personally thought that the
deletion is perfectly innocuous and
one would ordinarily have left it
there. The Minister has deleted an in-
teresting senlence, I would like him
to tell us why that sentence has been
deleted. The sentence says:

“We may reasonably” hope that
with the additional measures taken
and the agreement now reached,
the USSR will fully implement the
Trade Plan provisions for export
from India by December, 1983.”

He has deleted jt. I am sure he has
very good reasons. The agreement to
which he refers was concluded just
as the Soviet Minister was leaving.
In a dramatic fashion, just on his de-
parture a memorandum was signed.
Was it signed at the airport? I do not
know. It might have been signed in
more comfortable surroundings. But
what was the need for this deletion?

The next question is—I leaye it
both as a question and as a sugges-
tion—about Soviet Union’s trade with
the COMECOyN countries. To settle
this business of trade deficits, they
have come up with an answer which
they call ‘convertible rouble.

Now would the Government not think
in terms -of the convertible rouble
answer which only implies that at
the end of year, you sit down and you
add the pluses and minuses and who-
ever has to pay the deficit in trade
pays in hard currency? Will the Gov-
ernmen$ ¢f India think in terms of re-

[ RAJYA SABHA ]

matter of urgent public 228
importance

solution of our trade difficulties with
the Soviet Union by adopting what
even the COMECON countries are
adopting, which is the convertible
rouble ang setting all your trade de-
ficit at the end of year in hard curren-
cy?

SHRI R. R. MORARKA:
than): Either side?

(Rajas-

SHRI JASWANT SINGH: Either
side. It we are in deficit, we pay in
hard currency, If théy are in deficit,
they pay in hard cuarrency,

SHRI R. R. MORARKA : What is
the use of having it in Indian rupees
then?

SHRI JASWANT SINGH : That be-
comes a very big guestion and I have
purposely not raised it ag the Deputy
Chairman has said that 1 have taken
too much time.

MR, DEPUTY CHAIRMAN: Yes,
please pul the gquestions now,

SHRI JASWANT SINGH: 1 would
like to ask my next question. There
are shortfalls, There is absence of
dynamism. I have had occasion to
say this earlier that maternity is an
established fact but one can al-
ways doubt paternity. Sluggishness 1n
Indo-Soviet trade is an established
fact, Let us not be sentimental about
it. 1 started py saying that we are
concerned with every rupee, aana and
pie. To instill our trade with dynamism
and to fulfil the shortfalls, what
steps is the Government of India
contemplating? I am not interested in
what steps the Soviet Union is sug-
gesting.

Then I would like to ask my next
qguestion. I mentioned briefly about
this question of internal anomalies,
of which I gave examples, for ins-
tance, cashew and the kickbacks. Is
the Government aware of such inter-
nal anomalies? I am sure the hon.
Commerce Minister would find it ex-
tremely difficult to say “No, I am not
aware”, And if he is aware, what
steps is the Government contemplating
to take, firstly, {0 remove the existing
internal anomalies and secondly, to
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prevent their happening in future? 1
would like to ask one more question.
The Soviet Union prefers to do trade
with private companies. I am all for it.
But thisis Government trade, and one
would have ihought that they would
trade from Government to Govern-
ment. What is the difficulty in trading
with the STC? What is the Govern-
ment of India’s thinking on whether
‘there ought to be trade with the STC,
between the Soviet Union and India,
or not?

MR, DEPUTY CHAIRMAN: Yes,
the Minister, please.

SHRI JASWANT SINGH: No Sir.
Just one more question, I will leayve
it as a question and also a suggestion;
Now, one of the dynamic growths that
India has witnesseq in respect of
trade in the last five to seven years in
fact, we are now competing with
estakblished countries—is in the field of
diamonds. The diamond trade has
grown in India phenomenally in the
past five to seven years, Such is my
understanding, I am not a diamond
{rader. ..

MR, DEPUTY
Diamond user,

CHAIRMAN:

SHRI JASWANT SINGH: I am not
a diamong user eilher. But the fact
remains that so dynamic is our
diamond industry that it has com-
peteq on equal terms with established
countries like Holland, Israel, elc.
and has driven them out of their cwn
home territory, for instance, New
York, The Soviet Union produces a
great deal of diamonds. When there
was sluggishness in  machinery, ‘we
moved to oil. When oil has become
sluggish, I suggest to you that there
may be a way out by resorling 1o
diamonds and bold  jewellery. The
Soviet Union is a producer of a large
quantity of rough diamonds. Have
you thought of it? Do you like the
idea or do you reject the idea? Would
you consider it? Have you discussed it
with the Soviet Union? Finally, are
‘there any other alternatives for the
post-1990 period when we say we are
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going to be self-sufficient in oil
Thank you very much.

SHRI VISHWANATH PRATAP
SINGH: Trade with Soviet Union is
on a parity basis, If you allow to
answer in time to the honourable
Member on a parity basis, on g balan-
ced trade basis, T suppose I could have
answered  so many questions,
Anyway, 1 wiil attempt to answer and
if there is a deficit, what I understand
is he is not against deficit trade, not
at all; if there is deficit in the answer
to the several questions raised, he
will pardon me. I am gratefu] to the
honourable Member for complimen-
ting the State organisations like
ONGC, 1 also endorse that trade has
to be based on mutual benefits, for
national interest, not{ on sentiment
or on political grounds. We have a
common approach so far as this is
concerned. He has quentied: Should
there be a compulsion of growth in
trade ? There is no compulsion either
of growth or stabilisation or decelera-
tion, excepting the three or four prin-
ciples that were enunciated of mutual
benkfit, of national interkst and so
on. We have to look at as you have
suggested, very coolly and objec-
tivkly’ not sentimentally in rupees
or paise—whether the trade with
East Europe generally or USSR parti-
cularly has been of our interest, In
this I would plead with the honour-
able Member to apply his analysis in
an objective fashion to which he has
pleaded and he must also not be sub_
jected to any subjectivity on wofiitical
considerations thereof. If we look,
USSR is the only one country which
responds by further imports from us
when we buy from them, they
respond by further export from us,
Even the dependence that was ex-
pressed by the honourable Member
is in areas which are labour-intens-
sive and agricultural products. I
think USSR is a very useful market
for us where there are such a large
number of people:engaged and they
get an outlet in the exvort market,
So far as diversification is concerned,
every country follows the path of di-
versification and we are all for diver-
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sification. But if there is an outlet
which is available to us, we shall cer-
tainly not close it, because when
Russia does not buy, we have to see
so many other areas, Mention has
been made of percentages. I have
also got percentages. Percentages are
a question of statistics and that is
not the core of the arguments. When
it buys, they say it has becomes mono-
polistic. Look at the contradiction
in the fwo approaches of the honour.
sble Member. But our approach has
contributed in the conservation of
valuable foreign exchange in the sup-
ply of essentia] items like crude oil,
fertilizer, non-ferrous metals. 1 am
not going into the data of the savings.
I can reel out so many figures. The
savings we have made In foreign ex-
change py imports from Rupee pay-
ment countires of eritical industrial
raw materials are to the tune of Rs.
1094 crores in 1980 Rs. 1315 crores in
1981, Rs. 1237 crores in 1982 in the
import of crude oil and petroleum
products, fertilizers etc., among the
essential items, As far as rupees,
ahnas and paise are concerned, it is not
in our commercial intersst to disclose
the comparative rates within various
countries because they are wused in
our contracts and negotiations. But I
can assure the honourable Member
and this House with confidence and
surety that we have been beneficiaries
in sales as well as purchases with
USSR, even when the international
market has been fluctuating. We have
been seeing protectionism in the
developed markets, We have been
experiencing extreme trade deficit.
It is In these areas that we have pro-
vided a balance to our trade and
there hag been growth in our.trade
with USSR and Eastern countries.

Now about championing the cause
of private exporters. In fact, if he
is the champion of private trade, he
should compliment the USSR and the
Soviet Government at least in this
matter that they are accommodating
a seclor which he champions,
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When it comes to rupees, annag and
pies, let it be known that private
trade is not selling goods to USSR
because of love of communism, They
are doing it for their own profit. Even
after this, least complaints or rejec-
tions have been coming from the
USSR Compared to the complaints:
coming from all other countries, the
minimum complaints have been from
the USSR. The potentiality of our trade
with USSR is high, We share only 3 per
cent of the global trade with USSR. There-
fore, the growth potential is high. Why
should we give up a market like that
particularly for items of light engi-
neering and consumer items where
we have made a mark in technology?
Now our technology has come up, It
is not that Russig is forcing us to buy
or we are going to accept anything
which is not needed by us. Certainly
we will explore the possibility of ex-
panding our trade. We are exporting
light engineering goods and sixty per-
cent of non-traditional items from por-
tinn of our trade with the USSR, Why
can’t you look at the position? We are
even importing raw material and ex-
porting our finished products. Whal
better trade relations can you think
of with them ? ‘

About switch trade, there has been
no positive proof of it. A lot of noise
has been made about groundnut ex-
traction and it was said that our trade
has been hit without any particular
proof on that.

It was said that oil is at a standstill.
I would not agree. We have got an
additionality of 2.5 lakh tonnes
recently. There was the budget debate
on that day and Parliamentary pro-
ceedings are not guided by signatures -
of trade protocol, There has been no
misunderstanding on that count,

Then deletion of a sentence. Well,
I had included it, It is not there. But
ihe hope is there.

About COMECON—I need not go“

“into it



e~

233 Calling Attention to «

About  Chinese—USSR trade, we
need not go into that.

SHRI JASWANT SINGH: If you
‘wait for a minute. . .

SHRI VISHWANATH FRATAP
SINGH: I will come +to the conver-
1ible Rouble. But about Chinese trade
and other things, we neel not go into
that aspect.

The whole problem of convertible
Rouble has arised because of slug-
Zishness caused by a certain imba-
lance of trade, The hon, Member has
not spelt it, but that was perhaps
at the back of his ming when he sug-
gested the solution as tg why not we
switch over to convertible Rouble
‘which shoulg be easier. When balanc-
ing of trade is aimed it is pot that at
every point of time there will be
balance. Balancing is only over a
period of time. Even in the protocol,
two years’ time has been suggestied
for balancing and it should not be for-
‘gotton that while we may have some
surplus at this moment, in  1978-79,
1979.80 and 1980-81, whalever
surplus was there was liquidated by
‘the USSR. There have been occasions
earlier also when the otherwise was
true. Now, during such a short period,
to such a thing we ghould not over-
react today. Then there is the satisfac-
tory trade relationship that has been
‘proved in the run of time. Just becau-

_se there is some small trouble, we can-

not over-react and there are various
other possibilities in which we can
solve this problem, Now, I will come

- to the steps taken.

This sort of an arrangement is an
arrangement which has proved to be
of benefit to both of us and in the
promotion of our exports it has contri-
buted and we -have a surplus today

. and it is because of the dynamism nf

our exports and it is because of the

_fact that many of the non-traditional

items have shown growth and we have
come to this sort of a position, And,
Sir, it is not only trade that balances
'such surplus reserves, but also there
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is some thing called deferred payment,
There are deferred payments and
repayment of tredit and they take
care of this, In 1980, there was not a
trade surplus of about fifty crores.
But, when the total counting was done,
also of the deferred payments, we
ended up with a net deficit of Rs. 214
crores. So, Sir, the steps which we are
positively taking in this regard I have
already mentioneg in the statement.
On the USSR side, in one quarter of
a year 60 per cent of the trade pro-
visions in the protocol have been done
and from the Indian side 71 per cent
has been done and there is hope, if the
question is about deletion,

About the steps that specifically
have been taken, in the recent meeting
in the 3rd week of April, when the
USSR delegation came here, 2.5 lakh
tonnes of crude as additionality the
USSR has agreed to. It has also
agreed to supply additional machinery
and it is not the machinery that has

been mentioned as obsolete. I can
give the list. It includes itemg right
from helicopters to hammers. When

I say ‘hammers’, you should npt un-
necessarily be scared, because that is
not the Communist hammer that I am
talking of, but it is hammer of five
to ten tonne capacity and there are
other items like microscope and auto-
matic sewing machines and all that.
The whole list is there in which there
is certainly crude oil. Apart from ths,
there has been agreement that we
would identify other items also. So,
keeping these aspects in view, we
hope that this problem would be
solved and we feel that we should not
over-react,

So far as the question of diamond
is concerned, Sir, all that I can say is
that the suggestion of the honourable
Memsrer is worth ils  weight in
diamonds,

SHRI R. R. MORARKA. Mr, Deputy
Chairman, Sir, 1 want to put only few
questions to the honourable Minister,
The first question is this: Why are
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our exports to the Soviet Union in
1983 expected to fall as comparted to
1982, any why, at the same time, are
our imports expected to increase in
1983 as compared to 1982? Sir, our
balance of trade with the USSR in
1982 was plus Rs. 668 crores and now,
in 1983. It is expected to come down
to plus Rs. 135 crores only,

DR. MALCOLM S. ADISESHIAH:
That is the reason.

SHRI R. R. MORARKA: But why?
That is what I am asking. My point
is that we talk of the dynamism of our
exports and all that, I would say that
the need for increasing our export
trade is the most important need of
the hour, I can understand the in-
crease in our imports because of our
needs,

But why our exports fall? They, 1
think, should not be compelled by the
need to balance this account, The
account, for some time even ifiy is not
settled finally in hard currency as it is
suggested, even if it is carried, Sir, it
does not matter because of our need to
import items like oil and at one time
import of wheat. Therefore, I do not
know why we are giving less import-
ance to exports as compared to im-
ports. Now, Sir, the gecond point is,
the hon. Mimister has said in his state-
ment that the system provides for the
funds generated through USSR exports
in India being credited to their account
opened in India and purchases in
India to be made from these funds.
Sir. I would like to know what ig the
exact position of this account today—
credit or debit? How withdrawals
from this fund are guided? Do you
allow the funds to be withdrawn for
incurring unaccounted expenditure in
India, or do you allow the withdrawal
only for the pavment for their imports
from here? Now, Sir, when you have,
what we call—my third question—
rupee payment trade, why at times
you have fo resort to barter trade with
Russia? 1 remember at one time whep
we imported wheat from Russia, they
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sold wheat to us on the condition that
we return the identical quantity of
wheat in a year or lwo and that im-
port would not be-gettled through rupee
payments, What was the reason?
Then, Sir, the import which we have
from Russia in major items like steel
plants, what methods, what means, do
you have to check the correctness of
their price? Sir, I raise this gues-
fion because I remember in the case ot
Bokaro steel the eslimates were one
and the actuals when they came, the
final figure, was several times more. 1
understand we went to Russia at that
time because America and England
backed out, but even so I would like to
know, Sir, that since large amounts
are involved, what is the method, what
ig the machinery, through which to
check that we are paying the correct
price? Mr. Deputy Chairman, my
next question is that when rupee depre-
ciate in terms of dollars or other cur-
rencies, why should rupee also depre-
ciate in terms of rouble? When we
have got the rupee trade and we receive
payment in rupees and make payment
in rupees, then why do you allow the
fluctuations of international currencies
to aflect the rupee payments? I re-
member that when our rupee depre-
ciated at one time Russia claimed ap-
preciation of rouble in terms of rupees
at that time and there was a substans
tial amount involyed, more than 50°
per cent, in the ultimate gettlement. 1
do not know why that was so.

Sir, another question, related‘ ques-
tion, is whether the Minister has any
information agbout the switch trade
how much of the goods that the Rus-
sians buy from wus, are diverted to:
other countries® whether the interna-
tiona] trade intelligence phas given you,
or whether you have got any means to
know, as to what quantit, of our goods
and what goods of Indian origin are
diverted to other countries. Then,
Sir. |

MR. DEPUTY CHAIRMAN: That is
sufficient for . him to reply—a large
number of questions.
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SHRI R. R. MORARKA: All right, !

omit the other questions. I sit down.
(Interruptions).
SHRI VISHWANATH PRATAP

SINGH: Sir, as far as the question
why exports have been reduced and im-
ports have been increased is concerned,
as far as gross figures are concerned,
there is growth in exports also. In
19€3 plan there is a growth oI 6.8 per
cent. So, it is not correct to say that
exports have declined or will decline.
(Interruntions) Or. I have nct under-

stood you properly.

SHRI R. R- MORARKA: My under:
standing is that our favourable trade
has declined from Rs. 668 crores to
Rs. 135 crores. The reason was that
our imports increased more than our
exports.

DR. MALCOLM §S. ADISESHIAH:
Which year?

SHRI R.R. MORARKA: 1983. It is
in the statement.

SHRI JASWANT SINGH. Thig figure
of Rs. 668 crores comprises Rs. 468
crores which goes towards repayment
of credit which is for special nurchases.
That is altogether a different matter.
The trade deficit itself is just Rs. 200
crores, Rs. 668 crores that is spoken
of here has a component of Rs. 448
crores which is towards armaments
which does not normally come as
trade figures, and jt is only Rs. 200
crores which is the actual trade defi-
cit.

SHRI R. R. MORARKA: T have taken
the figures only {rom the Minister’s
statement which he has reag out be-
fore the House. Sir, on the first page
he says, “Indo-Soviet trade has been.)”

SHRI VISHWANATH PRATAP

SINGH: 1 understand.

SHRI R. R. MORARKA: Yoy under-
stand it I am obliged.

SHRI  VISHWANATH PRATAP
SINGH: I will restate your question.
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Your question as I understand is that
in 1982, the surplus was Rs. 668 crores
and it is reduced to Rs. 135 crores.

SHRI R. R. MORARKA: Tha:'s right.

SHRI  VISHWANATH PRATAP
SINGH: If we understang Indo-Soviet
trade, I think, there will not be 4 ques-
tion. It is no a balancing process.
And the process ig trying to balance
the gaps, and that is the effort on both .
sides to, balance the gap and the im-
balances be removed, So, either it is
on minus side or plus side.

SHRI R. R. MORARKA: Therefore,
is 1t a fact that you are deliberately
the import and

trying to increase
reduce the export? Is it a deliberate
attempt?

SHRI VISHWANATH PRATAP

SINGH: Yes, there is no hesitancy in
saying that we will increase the im-
ports, and we will make a definite at-
tempt to increase the imports so that
we can balance our exports. That is
the mechanism in it. And there is no
need of mining the words. And the only
thing is that so long as we are import-
ing the needed things, the essential
things, the things which will contribute
to the dynamism of the economy of the
country, there is no hesitancy. Why
should it be parcelled out that we will
not import from it the same thing
which we go and import from other
country that will not import from
here?

SHRI R R. MORARKA: That would
avply to the years ever since the trade

came into existence. Why only the
yvear 19837
SHRI VISHWANATH PRATAP

SINGH: You just have patience and let
us not stick to 1983 only. I£ you look
earlier also, in 1978, 1979 =»nd 1981, it
wag the other way round. I mean,
they were having the gurpluses. S~ **
is not that it is sticking to one year.
So, over a period, sometimes the USSR
is having a surplus. Then they make
effort that this be balance. Sometimes
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we have a surplus. Then both make
an effort that this be palanced. That
ig the mechanism of the growth, It is
by import and export, both increasing
and balancing each other that we climb
up the ladder, That is the mechanism
so obviously stated here.

About the switenh trade, Sir I have
already answered earlier. So, I need
not repeat.

. DR. MALCOLM S. ADISESHIAH:
Mr. Minister, on switch trade, I think,
your answer should be that the Gov-
ernment has no machinery to find out
what gwitch trade is taking place. But
we the researchers have made resear-
ches in this. You shoulgd also say that
when you export to a country, there is
no binding agreement that that country
must does consume what you export.
There is no guch thing. There is 3 big
switch trade going on.

SHRI VISHWANATH PRATAP
SINGH: Sir, I have already categori-
cally stateq that we have no proof.
Secondly, Sir, the hon. Member has
said that the very definition of switch
trade has fo be examined, Can we
debar any country and say that if you
buy any commodity you will not sell it
without our knowledge to any firm or
that on the seas it could not be switch
ed over? I did not raise this issue be-
cause already there are consultations
and that will open the gebate what the
switch trade is. Therefore, delibe-
rately T gid not take that aspect. The
only, thing that I said is that we have
no positiye proof of it and by raising
thi's we have hurt our interest and not
gained anything out of it.

About barter, it is a thing of mutual
interest to both the countries. Both
the countries sit down and identify
products what they need and what we
need. It is not against one commodity
or gnolher commodity. 'The flexibility
is absolutely there. What is after all
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money? Does it not represent commo-
dities after all? And, ultimately, 1f
there is a money imbalance haven’
finally the commodities to be exchange.
ed between the two countries? So,
money is a convenience for commodi-
ties. Finally, it has to be coinmodities
in the ultimate, analysis. (InterTup-
tions). Now you understand, Why
do you further cross-examine then?

On steel plants, the answer has
been given by the hon. Member. He
said, every country backed out, only
Russia came forward. Now, if Russia®
is the only country to come in the core
sector, are we going o assess the deve-
iopment of this country by the Audit
Report? The answer is given by him.

SHRI R. R. MORARKA: Mr. Deputy
Chairman, are you satisfied with this
answer? Is it an answer at all to this
guestion?

SHRI VISHWANATH PRATAP
SINGH: It is a total answer and I
stand my ground.

SHRI R. R. MORARKA: T am not
asking your opinion, I am asking De-
puty Chairman’s opinion.

MR, DEPUTY CHAIRMAN:
vour question is there and his answer
is there. My opinion does not arise.

SHRI R. R. MORARKA: What me-
chanism do you have 1o verify wheth-
er you are paying the correct price 0
not for such big items?

MR, DEPUTY CHAIRMAN:
For one item one transaction is repli-
ed. Now, let us see what he says next.

SHRI R. R. MORARKA: What I
said sbout Bokaro was only by way ot
illustration. Now the Minister says

that the Member has already answ=
ered the questicn.
MR. DEPUTY CHAIRMAN:

Tet him complete the whole answer.

SHRI R. R. MORARKA: When we
want to know about Bokaro, it has
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two aspects. One is the original is-
sue about Bokaro which is 1.2or 1.7
million tonnes. There is also the ex-
pansion stage which is 4.5 million
tonnes. They have really taken us
for a ride on the expansion stage.

MR, DEPUTY CHAIRMAN:
‘Let him complete, then you can ask.

SHRI R. R. MORARKA: I can un-
-derstand if the hon. Minister does not
have the information just now readily
available. He can supply it later on.
‘But, Sir, he should not give an indifl-
erent answer.

SHRI VISHWANATH PRATAP
SINGH: Sir, I have already the infor-
mation. I am not going to yield on
this ground. So far as prices re
concerned, we do correlate them with
international prices of equivalent arti-
cles or objects. But because a speci-
fic thing was stated, I stand my
ground very firmly. It is a question
of core sector. The country wants 1o
go ahead, a developing country, other
countries have backed out, one coun-
try comes forward and then there is
the Audit Report and it is being ask-
ed whether we are going to develop
or not. Even on that sector I hold
my ground. So far as other prices are
concerned, generally prices are valu-
ed as what are the international pric-
es, what are the fertiliser prices and
what are the other prices and hard
bargaining is done on both sides.
There is no question on that. I assure
the hon. Member that the interests of
the country in the matfer of prices
are glways taken care of and I have
already said that if I were to give a
comparative chart it would not be in
the commercial interests to disclose
but. it will perfectly satisfy the hon,
Member on prices. In this matter we
have not slipped or defaulted in our
trade with East European partners.

About funds, there are two major
fiows in which the rupee funds are
generated. One is by trade, by pur-
chases we make of USSR goods, that
creates the rupee fung against which
they make purchases from here, There
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are also funds which are generated by
what they give, capital goods and
other things on deferred payments.
Those payments in various stages of
instalments when they are due, they
1PM.

are also deposited in this fund. And
from there purchases are made of it-
ems which we have agreed on. About
fluctuations of international money and
its value, now, you cannot have both
ways. Once you say you have all
commodities and other things at in-
ternational prices, you have the cur-
rency pegged, at, if you have to com-
pare with international prices, mone-
tary influences have 1o come, com-
modity influences have to come, pric-
ing influences have to come in our tra-
de consideration and certainly. the

exchange considerations will have to
come.

SHRI R. R. MORARKA: Sir, the
most important point he has not ans-
wered, whether he allows from this
account withdrawals for unaccounted
purchases. This was my most impor-
tant question,

MR. DEPUTY CHAIRMAN:
You have put so many questions.

SHRI VISHWANATH PRATAP
SINGH: I have mentioned that this
account is used for purchases made
from India and for any payments 12
be made under the agreement. It is
all accounted for.

MR. DEPUTY CHAIRMAN :
Mr. Rameshwar Singh.
(Interruptions).

SHRI NIRMAL CHATTERJEE

(West Bengal); S8ir, is not my name
there? I have given my name?

SHRI A. G. KULKARNI (Mahara-
shtra): Sir, is it not my name there?
This is something fantastic. (Interrup-
itions) Yesterday aiso, it wwas the
same., If you do not want to call me,
I do not mind .

MR. DEPUTY

CHAIRMAN :
I will call you. :
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SHRI A G KULKARNTI:
When you are in the Chair, 1 am un-
der your command. It you do not want
to call me, it is allright.

MR. DEPUTY CHAIRMAN :
Don’t make unnecessary remarks. 1
do not think, these remarks are cal-
led for.

(Interruptions),

SHRI A. G. KULKARNTI:
1 know what is your attitude,

(Interruptions),

SHRI SANKAR PRASAD MITRA
(West Bengal). Sir, yesterday, there
were 20 persons. Today, there are
only a few. Give them chances.

MR. DEPUTY CHAIRMAN :
If the names are there, they will be
called. I promise that they will be
called.

Mr., Rameshwar Singh, please put.

your questiong now.
(Interruptions),

SHRI SANKAR PRASAD MITRA:
Sir, yesterday, you were in difficulty.
There were 20 names. That is why,..

MR. DEPUTY CHAIRMAN:
There is no difficulty, Mr. Mitra. The
names are not with me at present. Let
me see,

SHRI SANKAR PRASAD MITRA:
Yesterday, you had 1o be selective.
Today. there are only a few people.

MR. DEPUTY CHAIRMAN:
One hour has already gone. Now, let
Mr. Rameshwar Singh put his gques-
tions.

=t TR fa@g (377 w’kwW) -
F FadT A ¥yW gBA wigai § 1
gar st § gav fzar § 5 gramm
AN AEEFIH ® qarfaw w1
g & gom wgat g f5 qew faal-
O FT FT ATGIIS QG FIE FATAT
2, foay @A #1 fwg w1 fgnig
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fom at@ A AT §, TEINWAA
A &1 A7 59 fgdr @ amE
g7 FEY S A AN TEINE FIA
g Wy Fg @ & frag s w€e
NI & FHI TG AET g, AfFA FAT
ag wgl agy & 1% 7gr 9T swigge
w1 E——nw WA #rowat §
AET FT QN =T 13T FA AR
Y€ F@r § IWAT IYF WA K
FAT 38 e wgr § fo =gl ;S
AET famar § 39 wigde 9vEl &Y
W@ AT ATA qAF g, wET A7 &,
FIF AT g, FuH ST FHWA F
war faaar & wa1 sy qrfofeser
arfeqi v famar § Fw i aT fawar
2.

of guawmfa : g5 &1 E@T T
fxar war f5 Y uFgE & ITE A4
TFHISES A AET  ATGT | SaFT
TGIIT H ATTG AZVE |

ot qRvA fag 0 & «digar § R
HTar wase w2 fF gy 9w fafesa
arel ®r famar g fFar a1 o faqar
gl FY OF¢ 9 T4 aigdars( w1 ?

=t guewtafa @ THET Sigw ar g
IAF & AT g iy

At fana avg wae fag : wrEAET,
ag fva fgmra A s7a fear swr &
ar A7 WET § A IUH Uy g
@t A g fw s e asi
¥ 9 9re § 9§ F0oar ¥ oy
fFei & w91 T W F FIHIT
gl Iadr Tify wAr 1 9 aF
TEAT BAf T A& §, WIAE ®H
AYHT AT FLAT & WT IE ¥
ga anr frar a® &0 sFIEe g
ant w3 5 9r7de w9 ewqT A
FX #TfF o THo THo ATe HIET
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heg T FU F LG K AT X Wi
A goagatd g4 fear Wi 3w w30
G YAET W[ A1 ANT WE Fm
grEae yifgai A gy ey §oar
g1 &y & fue gfvara @ awr
ary fF d¢ @ AT ) & A
Wi 7T fF g Tor TRAfEF wT
¥ 9w g oar fear gferany &
AT A g, TR LR H A AT
IR 5 95 T8 |

SHRI NIRMAIL CHATTERJEE: &ir,
before I go in for my own questions,
I will make a reference to what Shri
Morarka was really ‘asking and 2o
reply was given to him. The refer-
ence is to the statement of the Minis-
ter, paragraph 2, that export in 1982
was of the order of Rs. 1921 crores
and in paragraph 3 it is said that the
export in 1983 was of the order of Re.
1880 crores. The specific reference is
that it has to be ralanced. I will
come to the question of halance bhut
is it at the cost of curbing exports?
Is that necessary? That is my ques-
tion and that was his question also.
Let there be balance at a higher level.

The second thing connected with
thig is, I do not think that the Minister
is on the right when he says that
there has to be a balance of trade, 1
believe, what he means is that there
has to be a balance of payment and
not trade only because if there is a
balance of trade, then there will be a
problem of repaying the debts which
you incur from the Soviet Union. We
have to have export surplus so that
we are able to pay back all the loans
that we get from them. Perhaps the
Minister will clarify this.

Then the question of economic selise
has been raised. In this connection,
T must say that economic sense is of
all kinds. There is one variety of Rea-
gan and Freeman—that is one
king which believes in free competi-
tion with the weak so that such count-
rles are really forced to do it. Thev
have an excess of capital, surplus of
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capital, they have to transfer that
capital and that they have fo do via.
the IMF, the world Bank and via
bilateral agreements. There is com--
pulsion also. I consider it to be a
good fortune that such a fact exists
today in the world map that there is
a socialistic segment in the world.
There is no compulsion on the part of
the socialistic economy by definition.
I do not want to get into argument,
but there is no compulsion. So, I do
not agree, as hon. Member Jaswant
Singh, my colleague has posed it, that
politics and trade are related only in
one way, in fact it is a two-way rela-
tion. Most often politics in the capi-
talistic countries is an indication of
their trade and profit interest, but
that is not the case with the Soviet
Union. Certainly the Soviet TUnion
comes to our assistance, as Shri Mora-
rka pointed that when every other
country is backed out, the Soviet
Union stood by us. They could allow
our Bhilai and Bokaro to come up.

May be the terms were not as good
as they preferred them to be. Now,
Sir, there is nothing truely wonderful
about it that ideally trade should ex-
pand, as world production increases,
the trade should grow faster than the
world production, because there will be
more ang more division of labour.
Therefore, it is good, inthe economic-
sense, that the trade with the Soviet
Union should also grow. Then it
woulq have been excellent—which,
unfortunately, is not true—if the ideal
condition of trade in the world is based
on djvision of labour on the basis of
natural endowments, TUnforlunately,
the international trade is not conceiyed
on natural endowments, International
trade depends on man-made endow-
ments also. It ig quite fortunate for
India, I should say, that the Soviet
Union takes into account the natural
situation in the two countries before
entering into the frade agreement.

My question, Sir, this. The pro-
blem that we have is an internal pro-
blem—the problem of our deficiency
in the Plan so that we are not able to
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utilise fully the opportunities available
from gocialist countries. I want to
find out from the Minister whether the
terms of trade in relation to the socia-
list countries, despite all this, have
worsened, and if they have worsened
is it to the same extent as it has wor-
sened in relation to the dollar world.
This is my first question. If it has
not and if it has improved, to what ex-
tent the terms of trade have improved.
I want to know that.

Secondly, I want to know whether
or not, in dealing with the Soviet
Union, we have taken into account the
needs of the entire small scale sector
of the economy. Like in the field oi
coir exports, cashewnuts, there is scope
for 5 large number of products in the
small geale sector which can be export-
ed to the Soviet TUnion. So I would
like to know whether or not adequate
attention has been paid for exporting
these goods to the Soviet Union.

SHRI VISHWANATH PRATAP
"SINGH: Sir, for balancing of trade,
certainly it is not our intention to
»curb exports and then balance it. It is
our intention that there should be
growth and not any curbing of ex-
ports. But if at this moment, there is
a surplus of rupees, we are explor-
‘ing the possibility of what more we
can import from the Soviet Union.
And I am in agreement with the per-
spective that the hon. WMember has
outlined that it is not by curbing of
exports but we are finding a solution
ever by increased imports. When we
are surplus we will look for imports;
when they are in surplus they will look
for imports. Thus there will be a
growth of frade.

About balance of trade, of course, it
iz noi only balancing of trade, there
are other payments, deferreq payments
ang other credits aglso. Balance of pay-
ments and balance of trade are two
different things. It is the overall final
picture that comes out in the balance
of payments. This is a temporary pro_
blem. We should not feel that it is a
perpetual problem that we will be
facing, am hopeful that this problem
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will be tided over, whatever we have
at the present moment.

About the need of the capitalist
countries to export capital being built
in their economy ang the socialist
countries not having such a need, 1
would be entering into a debate which
will be much wider. But even the
champions of free trade would admit
that assumptions of free trade do not
exist today. If we look to world
economy, some of the assumptions of
free trade are: (1) it will be free trade.
(2) there will be free flow of technolo-
gy, (3) that labour and capital parity
will be there between trading partners;
(4) that prices will express the 1irue
scarcity of the commodity.

If we take these parameters on which
liberal ang free trade depend today
noneg of them exists. There is no free
irade. As I said, if we say there is
parity of labour and capital as trading
partners, it is not there. If we say
that there is free flow of technology, we
know that it is very harg for the deve-
loping countrieg to buy technology.
Ang if we say that prices are the true
expressions of scarcity, Sir, we are
guite aware how prices can be
manipulated ©= by the multinationals
who are really not true repres-
entatives of this country. So, the
assumption of free trade which
wag there is no longer existing. We
are faced with modifications where
protectionism tariff barriers, non-tariff
barriers are there. When they are
there, why are we taught a lesson on
that account? So I do not think we
will have a debate on that. About ,
the question of termg of trade vis-a-
vis developed riarkets ang Fast Furo-
pean markets, T may inform the hon.
Member that, go far as free markets
are concerned there has been deficit
while in gocialist countries there has
been surplus and there has been growth
cf trade.

SHRI NIRMAL CHATTERJEE: 1
think you have not got my point. By
terms of trade I have not meant whe-
ther there is surplus or deficit. The
terms of trade is defineg in terms of
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price per unit of import and price per
unit of export. It is in this sense that
T have asked the guestion.

SHRI VISHWANATH PRATAP
SINGH. Sir, in this sense, I think the
terms of trade are favourable, so far
as the question of trading with Fast
Bloc countrieg is concerned.

SHRI NIRMAL CHATTERJEE: What
about prices?

SHRI VISHWANATH  PRATAP
SINGH: I will not disclose the prices.
I have got the list of prices. I do not
think it is in our interest to disclose
them. But your point is met. Why
do you cross-examine me any more?

AN HON.
published document.

SHRI  VISHWANATH ¢KA1AP
SINGH: Then yoy refer to that.

SHRI NIRMAL CHATTERJEE: Mr.
Minster, international terms of trade
are all published. What I want te
know is whether the terms of t{rade are
worsening in terms of trade with the
western countries, That is what I
wanted to know.

SHRI VISHWANATH PRATAP
SINGH: I have generally said what the
position is. He is asking about prices.
On that if we compare it there is over-
all beneft of our trade with the socia-
list countries. Please do not press me
on that. I have the material and 1 can
prove the point. But it will not be in
our commercial interest to go into
that. About the small-scale sector, I
have already mentioned that when it
comes 1o light engineering, coffee,
leather, woollens and many other sec-
tors where the exports are there to the
Soviet Union, they concern labour- in-
tensive ar~as where large people are
there small people are there, We are
conscious of it that there has been de-
finite benefit by {rading with these
countries, -

SHRI A. G. KULKARNTI. Sir, I have
got only two questions to ask, hecause
much has been discussed now. I do not
want te go into the per unit cost or the
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switching t{rade. What I am more
concerned, Mr, Minister, is whether
an assessment and monitoring Has been
done in the Commerce Ministry of
various types of machinery purchased,
the handicap in technology, while we
purchase from Russia, vis-a-vis, the
western countries. And if so, has the
technological handicap, whether in the
Bokaro concern or any other concern,
been identifieq and quantified? If so,
how much? The second thing is whe-
ther the Minister is aware that when
we purchase such high technolegy
machinery from the Soviet Union, there
are often and persistent press reports,
whether it is in regard to the defence
purchases or the civil purchases, that
Russiang ysually have a habit of with-
holding the spares. Wil] the Minister’
assure this House that spares are easily
and liberally available, because whe-
ther it is with western countries or
these countries, whenever defence eq-
vipment comes, that problem arises
even with the USA, the UK or France?
The last point which I want to ask is
really a million dollar guestion which
the Minister himself has very recently
replied. My friend, Mr. Morarka and’
these friends were making out a point.
And this, I want to elaborate. I am
only waiting for the opportunity. It is
about unaccounted money. In this con-
rection, Mr. Minister, I, as an exporter
on bchalf of the co-operative—we ex-
port cotton yarn to Czechoslovakia—I
ingisted in the last five years, “Let it
be a trade between the co-operative
here and a marketing co-operative in
Czechoslovakia.” Totally refused, They
say, “XY7Z is our agent, and you supply
him the goods.” I think, perhaps, Mr.
Jaswant Singh and others wanted to
ask the same thing. Now I ask you
that very direct question. T raised a
guestion gbout the export of Basmati
rice to Russia. <Coarse rice was ex-
ported with the connivance of the
Indian agent and the Russfans, and
Rs. 40 crores of rupees under the table
were recovered, ovt of which many
political parties, including the friends
of mine on the left and on the right...

SHARMA
may be

SHRT YOGENDRA
(Bihar); I object, Sir. He
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knowing all this black world. 1 am
.absolutely unaware of this black world.

SHRI A. G. KULKARNI: O. K, The
major share was with Mr. Vishwanath
Pratap Singh’s palitical party. I do not
want to quantify it because it is no use
quantifying it. You agreed that coarse
rice was exported. You agreed that
a fraudulent licence was used, But
you are going to take a silent and
sympathetic view because the Chair-
man of the National Consumer Co-
operative Federafion is a Congress (I)
M.P. I want to know whether you will
iake proper legal steps and not reply
10 me that the NCCF has gone against
that Eagle Exports in the court.

I am asking you a question. This Is
a worry of the trade wherein private
agents are being placed by Russia and
‘Czechoslovakia or other East European
countries, and money is switched over
for political parties. Would you con-
firm or deny it? And would you take
proper action against the NCCF for
this misdeed?

SHRI NIRMAL CHATTERJEE: Why
not nationalise the entire export
trade?

SHRI A. G. KULKARNI: I am with
you. Let the STC export to Russia
Basmati rice. But Mr. V. P. Singh
cannot do that. (Interruptions)

MR. DEPUTY CHAIRMAN: Let th2
Minister reply.

SHRI VISHWANATH  PRATAP
SINGH: Sir, Mr. Kulkarni has passed
on to me benefits which 7 will have
to hunt, about where they are.

Sir, about technology and asSessment
whether the machines were proper or
not, whether the defence machines are
proper or not, and spares also, I sup-
pose, Sir, the relevant Ministries have
a very competent mechanism and also
committees of experts to go into them
before any such purchase is made. And
we should not doubt the competence
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of our experts in this matter. When
they make selection, they make elabo-
rate comparison with the alternatives
they have, the systems suitability they
have, the parameters they have, and
then decisions are made. I do not see
any reason why we should doubt the
competence of the exverts, the techni-
cal committees and their judgements
and all those who go into these things.

SHRI YOGENDRA SHARMA: A
point of order. I think, one of the
tests is whether your Bhilai steel
plant is working better or your ‘Rour-
kela steel plant is working better. That
is the test.

. SHRI A. G. KULKARNI: That is
right.

SHRI VISHWANATH PRATAP
SINGH; Sir, 1 suppose it is not proper
because there can be several other
parameters. I am not competent, deal-
ing only in trade, to go into the rela-
tive performance of the steel mills. I
will not be doing justice to the House
or tp the Member if I even attempt
to answer that question. I think all
variables, not only the verformance of
the machine, should be assessed and
then a total assessment should be made.
That is all I can say in fairness to the
House and the hon. Members of the
House.

Sir, he said that they nominate only
private agents ang they do not trade
with any public sector bodies. Sir, so
far as trade is concerned, so far as ex-
port and import policy is concerned,
we make no distinction because any
facilities that we give to any country
we cannot deny to the socialist coun-
tries or to the USSR. If the USA can
nominate its agent, then certainly the
USSR or Czechoslovakia is free to
do so.

MR. DEPUTY CHAIRMAN: It is
their choice or your choice?

SHRI VISHWANATH PRATAP
SINGH: It is entirely their choice be-
cause we cannot discriminate between
them. 1If the most favoured nation’s
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facility is given, we cannot distinguish
between one country ang another. Now
if Mr. Kulkarni pleads and convinces
them to change their functioning and
theiy policy, that is a different matter.
But so far as our policy is concerned,
we have 1o treat them ejuzally.

SHRI A. G. KULKARNI: Wwhai
.about Basmati rice?

SHRI VISHWANATH  PRATAP
SINGH:. I am coming to that.

SHRI NIRMAL CHATTERJEE:
Why not treat them equally by natio-
nalising it?

SHE{ VISHWANATH  PRATAP
SINGH: Mr. Kulkarni will oppose if
you start nationalising (Interrupti ns)
So far as Basmati is concerned, there
is an inspection system. It is only in
small quantities. One agency was sup-
posed to do the checking, It was found
-at the customs that it was not proper
rice. In thst respect a fine of Rs. 30,000
has keen imposed ang I myself have
asked for deterrent action against this,
So action has been taken. There is no
compromise on it. Any imputation
that we are a party to it cannot hold
water at all because we have taken
the fullest action, There is no com-
promise. As far as the NCCF is con-
cerned, there has been a case of ob-
taining fraudulent use of the rubber-
stamp of the NCCF. In this respect the
CCIE is investigating the matter. As
soon as the investigation is completed,
fullest action will be taken. No com-
promise on that. (Interruptionsy That
was the job of the customs. The first
one was stopped. The other one,
whether it was actually exported or
not, 1 will find ovt. I ‘'have not the
facts with me. I must answer with
responsibility. Action has been taken.
It has been fully investigated,

MR. DEPUTY CHAIRMAN: Shri
Satyanarayan Reddy. Please put one
small question. ‘

R st o wmATEmA G (wier
TIW) ¢ geganfa W, @@ werT A
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¥ uF g ®3@ (O FEIA g 6T
ag az 5 ot aREE: W F ATy
FI@AFT 2 &, (A& A A
AT g% & W< f97% &y garar
a-faats @iy B g9 gwEmn
¥ W wARERT FWL QST AT
T & ar Wy & a1 S+F SnEn
F&7E foe 2w F T AR [AMT
¥oara £1 NS &1 99 F0 Tt
FogTA ¥ fra W & W9 SW@ET
wfewi§ idr € AT S8 fA4ev &
fad% qTFi< aqT A9 FA0 WL 7

ot fagmars g fag @ AFRaT,
fearoxw gn & (s8Y =9 & fay
Ffea4 g ardr § ML gET K Al
g usrar 1 oAg FE AR
e el 3 P — -.,’]:5.
FBAE HIT AE AT & @ /F T
agi fam @ & AEITHET AT &
SAF WA @ Sa AS( &
q

g AR F1 9T AT 8D

SV dto  EATImO F: X
419 g9 AR FW § 41 TR
FAE. ..

=it gugarafa @ [T g I g

it dlo wEwmTEw  IE :
ST gAAR I% § WA ARAES

st guawmafy - TgET A RN
TAT & W ASY

st dto waAvITEA [Fr . TE
foeq &1 (T F I7 ...

=t guawaty © waE e @
WY S W0 TE | FH YT 7R

FOT AN &L .. (FIMW) ... I
9% §44 1 &35
SHRI B. KRISHNA MOHAN

(Andhra Pradesh): Sir, I want to ask
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about one exportable item and that is
tobacco. There is a large output of
the lower grade tobacco ang the estim-
ated yield of Virginia tobacco in
Andhra Pradesh is about 1,40,000
tonnes. The STC has stepped in by
creating the necessary infrastructure
for purchasing tobacco from Andhra
Pradesh growers. Soviet Union is the
highest importer of Indian t{obacco.
There are instances where the tobacco
exported by our own private traders
is of a substandard quality thereby
tarnishing the image of the country in
the internationa] market. Since STC
has stepped in by purchasing tobacco
in Andhra Pradesh, will the Govern-
ment consider nationalising export of
tobacco? H

SHRI VISHWANATH  PRATAP
SINGH: I don't think it will be in the
interests of the country to nationalise
it, because there are exporters in the
private sector who have established
contacts and there has been growth of
axports. Even for tobacco contracting
the trade agreement with USSR was in
1982 for 35000 tonnes and in 1983 it
was 40000 tonnes so there has been an
increase. Then why should we give it
up? 71 don't think it is necessary. STC
is doing its best to buy even low
grade, :

MR. DEPUTY CHAIRMAN: Now the
discussion is over. ET W) q:nfc—,rg’]
&€ g9 a5 Tofma & syE E )

' The House then adjourned

for lunch at thirty-one minuteg
past one of the clock.

The House reassembleq after lunch
at thirtythree minuies past two of the
clock,

The Vice Chairman, (Dr. Shrimati
Najma Heptulla) in the Chair.

REFERENCE TO THE DEMAND FOR
PRESIDENTIAL ASSENT TO THE
BILL FOR TAKING OVER OF THE
KUMARDHUBI ENGINEERING WOR-
KS, DHANBAD, BIHAR, BY GOV-
ERNMERN T

taking over Kumardhubi 2 56
Engineering work Dhanbad

THE VICE-CHAIRMAN (DR.
(SHRIMATI) NAJMA HEPTULLA):
Special Mention by Shri Jaswant
Singh. .

oft ©ada ®g: (VATWF) TILET ..

DR. MALCOLM S. ADISESHIAH:
(Nominated): Is that used while ad-
dressing male or female?

SHRI JASWANT SINGH: This is
common.

In deference to the intervention by
my esteemed colleague, Dr. Adisehiah,
I will switch over to English. I thou-
ght of making this Special Mention in
Hindi,

Madam, Deputy Chair-person I rise
to make this special Mention on a
matter of urgent public importance.
it relates to the reported death of 147
labourers of Kumardhubi Engineering
Works, Dhanbad, Bihar, and non- pay-
ment of wages to over 4000 employe-
es of the same concern for almost
nine months.

Kumardhubi Engineering Werks be-
came sick and the Bihar ILegislative
Assembly was  persuaded to pass a
Bill taking it over. The Bihar Legis-
lative Council did like-wise. The Bill
having been passed by both the Hous-
es of the Bihar legislature, it has been
lying waiting for Presidential assent
for the last nine months. Because
Presidential assent hag not been gran-
ted for the Bill, during this period,
over 4,000 employees have remained
without their wages. This has result-
ted in the death of many. Documen-
tary evidence is available to show that
147 persons have actually gied because
of starvation and malnutrition, fac-
tors which arise out of lack of inco-
me. It is believed, it is rumoured,
that the Presidential assent to the
take-over of the Kumardhubi Engine-
ering Works has not been given be-
cause of various kinds of political
pressure. May, I, through you, Madam,



